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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 438 of 2018

IN THE MATTER OF

Arti .. Applicant
Vs

Central Ground Water Authority
& Others .Respondents

STATUS REPORT OF RESPONDENT NO 3, U P JAL
NIGAM REGARDING PIPIED WATER SUPPLY IN
AREA OF GHAZIABAD LISTED IN THE OA.

MOST RESPECTFULLY SHOWETH:-

I, G.S. Srivastava, Chief Engineer (Gzb-Zone), U P Jal
Nigam, Ghaziabad do hereby solemnly affirm on oath

and state as under

J.5 That upon hearing the above matter on 31 July
2018, this Hon’ble Tribunal to dispose off the said OA
after passing the following order/ directions :

We had asked the Central Ground Water Authority
and Jal Nigam to furnish a factual report. Ld Counsel
for Central Ground Water Authority states that except
one no other hotel has permission for drawl of ground
water. He however undertakes that Central Ground

Water Authority will go in to factual aspects and take

such action as may be necessary.



In view of the above undertaking, this petition is
disposed off. let the needful be done at the earliest and
the report be filed before Tribunal on or before 31 Dec
2018

Put up said report for consideration in Jan 2019.”

2. That in compliance of the above order of Hon’ble
Tribunal the Status report of piped water supply in the
Ghaziabad area where 122 Nos. hotels are located as
per said OA, is as follows :

S That piped water supply to said area in
Ghaziabad including Indrapuram, Vaishali,
Vasundhara and Siddhartha Vihar area is made by
Ghaziabad  Development  Authority, Ghaziabad
Municipal Corporation and U.P Avas Evam Vikas
Parishad who grant water connections to the applicant
residential and other units. However, 121 mld out of
365 mld (120 mld & 245 mld) drinking water produced
after treatment of raw water at Pratap Vihar &
Siddharth Vihar water treatment plant is being
supplied to Ghaziabad Development Authority (53.31
mld), Ghaziabad Municipal Corporation (55.44 mld for
colonies handed over by GDA and UP Awas Vikas

Parishad) and U.P. Avas Vikas Parishad (12.25 mld) by



UP jal Nigam for distribution through their water
supply distribution network at Ghaziabad.

4. That the entire project for carrying 365 mld (120
mld & 245 mld) raw water from Dasna and its
treatment respectively at 120 mld water treatment
plant at Pratap Vihar and 245 mld water treatment
plant at Siddharth Vihar is executed. U.P. Jal Nigam is
maintaining 120 mld water treatment plant at Pratap
Vihar on behalf of Noida, Ghaziabad Development
Authority and Ghaziabad Municipal Corporation who
are funding the maintenance of 120 mld water
treatment plant Project in ratio of 40:13.8:46.2.

S. U.P. Jal Nigam is also maintaining 245 mld
water treatment plant at Siddharth Vihar on behalf of
Noida, Ghaziabad Development Authority and UP Awas
Evam Vikas Parishad who are funding the maintenance
of 245 mld water treatment plant Project in ratio of
80:15:5.

6. That 365 mld (120 mld and 245 mld) drinking
water, meeting notified drinking water standards is
being supplied by UP Jal Nigam respectively to Noida,
Ghaziabad Development Authority, U.P. Avas Evam
Vikas Parishad and Ghaziabad Nagar Nigam (for

colonies handed over by GDA and Awas & Vikas



=1

Parishad) in ratio of their funding for the project for
onward distribution in Ghaziabad and NOIDA. A copy
of the test report reflecting that water distributed from
the treatment plant meets drinking water standards is
enclosed herewith as Annexure -1. UP Jal Nigam is not
supplying any water independently or through ground
water source in Ghaziabad.

7. That at per the information made available by
Ghaziabad Nagar Nigam, 43 out of 122 Hotels listed in
the OA are being supplied drinking water through
piped water supply by the Nagar Nigam. A copy of
information received from the Nagar Nigam is enclosed
herewith as Annexure-2. As per information collected
from Ghaziabad Development Authority through
personal visit by the official of UP Jal Nigam only 6 Nos.
of hotels mentioned in the list of hotels in the OA are
being supplied piped water supply by GDA. A Copy of
letter to GDA and list of these hotels being supplied
water by GDA is enclosed herewith as Annexure-3
colly. It is pertinent to mention here that GDA and
Ghaziabad Nagar Nigam augment water supply through

their own source also.



PRAYER

In view of the above mentioned, this Hon’ble Tribunal

may kindly be pleased to:

(i) Kindly take the status report on record

(i1) Pass any other order as deemed fit in the facts &

circumstances of the case.

e

"/
'

ReSpondent No 3

(Chief Engineer (Gzb -Zone)
UP Jal Nigam
. Ghazibad)

Fil
(I.LK. K&pila)
Ph:9582063272,
Mail: kapilaik@yahoo.co.in
Advocate for
Applicant



BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 438 of 2018
IN THE MATTER OF
Arti .. Applicant

Vs

Central Ground Water Authority
& Others .Respondents

AFFIDAVIT
I, G.S. Srivastava Chief Engineer (Gzb-Zone), UP Jal

Nigam, Ghaziabad at present at New Delhi, do hereby

solemnly affirm and declare as under: -

1. That I am presently working as Chief Engineer (Gzb-
Zone), UP Jal Nigam, Ghaziabad.
2. That I am fully conversant with case and hence

competent to swear to this affidavit.

3. That I have read the accompanying report and have
understood the contents thereof. The facts stated there in are
true and correct to the best of my knowledge and nothing has
been concealed there from.

4. That the Annexure is true copy of the originals.

DEPONENT

VERIFICATION: ol
Verified at New Delhi on this ’5]_ day of Dec 2018, I the above
named deponent, do hereby verify that the contents of the

_ above affidavit are true and no part of it is false nothing is

concealed.
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ANNEXURE =1
| 7
: A SArrw(te), MR S RG] 1

w5~ 75 ot 2018-19 | Rl 29+ /2013
T 7, -
T st |
3050, TGIH Fr A,
_ TR, MRS |
R,

gedt & TR fm, MM &RT TR, 2 o @ 3 - >
SNo. [ q&t §mm3m ] Hotel Name Address. Tt
B : '
1 5 " Radisson Blu H-3 Sector 14 Kaushambi
Kaushambj Near Dabur india office,
_ % Ghazigbad
2 7 Mahagun Sarovar VC3 Sector 3 Mahagun metro
Portico Suites-A Mall, Vaishali, Ghaziabad -
Sarovar hote] iy
3 g oden Tulli C-5 Sector 13. Vasundhra Near
. ‘Vasundhira Hotel and Vaishali metro station
Suites
4 gy 37/1 Pacifio bussiness park
9 Clarks INN. site IV; Sahibabad ind..Area,
-5 10 Fortune INN Grazia Plot no 1 Sanjay Nagar Distt 18] Rl
Ghaziabad Centre Sector 23:Ghazidbad | 06 ms R [ o o ¥
6 13 Anand Retreat KA7q Nm%i{ambi.mem
7 17 Rousha IN D-8T Kausharbl Near mekrs
4 . | Station Kaushambi Ghaziabad
3 ik Crystal Palace Hofel |~ Plot 10, 2163 Secior 16
9 18 Hotel Samrat aushambi Ghazisbad
E Kaushambi . A e -
10 20 OYO 12764 Grand INN | 4/333 Behind Rawal Pind]
; Jewellers, Main market sector
4 Vaishali- Ghaziabad
11 21 Hotel! lZﬁG?.Amaim. 3 £ 1, Plot mo. lv vililaghc_
Hotel and Banquets | Praladl:grhi, asundhra,
- . Ghaziabad
12 25 - AT Residenocy D—TS_KauShambi_op{K. Pacific |
3 Mall'Near' Anand Vihar metro
_ station Ghaziabad
‘1B .. 27 OYO Townhouse 012 Plot no. D-75 Kaushamb;
: Kaushambi Metro Ghaziabad
Ghaziabad :
T 28 OYO Flagship 046 | Plot No, 1-3, 4 Vaishall secior
Vaishali Max Hospital _, I-_Glyi,gi__a_bad
E; 2 Hotel Abhay Palace Plot no. 4 sector 1. Vaishall
Near Pushpanjali-Crosslay
| | D Gt
16 31 OYO 13576 Hotel
Residency
17 36 OYO 1299 Hoel Mukut Xor 13Vas
Regency i ads
ik 41 OYO 12833 Century & Wazirabad raod Near
Grand - Bhopura Chowk Petrol Pump
ahibabad; Ghaziabad
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42 OYO 1391 Hntcl | Plot no. 584 Near Pushpanjali
', S w5 1, - Crosslay Hospital sector 1
Vaishali Ghaziabad s i
a7 D-9, Kaushambi Chaziabad j
54 ~12/13 Chhoti Bazaria Railway
road Ghaﬁmbad
58 D-1 Chander Na e
Vivek vihar Sahm
Ghaziabad
61 . - | 171 Railway road opp. Police
o i e T
) oy _ml%-ﬁngDM Mall
.| . Road opp. Anand vihar
Ry railway station, Ghaziabad
63 Hotcl “Parth Paradwe o B-18 Surya Nagar Opp Vwek
27| Vihar Delhi NCR, G
67 Hotel Blue Stonc "~ Plot No. 3 sector 14, Near
_ 3 Seemant Vihar Kausha.mbl
il i Ghaziabad _
69 Hotel Royal Palacc I llO East Model town Gandhi '
] ' - Nagar, Main sher singh
| o palace, Ghaziabad
70 Hotel Tushar Bl;gtmr.‘- 435, Kavinagar Ghazigbad
74 Homhubham City 20, , Railway Road,
o ! Ghaziabad
76 Hotel RK. Res]dmcy B "'_'thﬁ %ﬁg Vasundhra
i 2yl - sector 16 Opp. Awas vikas
: . complex, Ghaziabad
77 Hutei Heavm i Neanruck Union GT Road
: - Ghaziabad
84 Lemon IreeH {7 Plotno. 1 Kaushambj,
DelhiMall Kaushamb! 5 Ghaziabad
87 6] 83 ot No. 1358-5 Vasundhra
o .'sector 5 Ghaziabad
92 OYO 12__3‘““12‘@‘779"- seas Hofel [ 1 63, sector 5 asundhra £
and Banquet: s Ghaziabad ‘
35 96 Clarks INN Suites 37!3 Paclﬁrc Business Park
: ; Sltc IV Sahmbabad nd. Area,
<liaziabad
36 97 Golden Tullip ' C-S Secmr 18 Vasundiira
Vasundhra Delhi NCR, Gbaz:abad
- Hotel & Suites S&h
o Ly 28/1/5-6 lbabad Ind. Are
99 : Ace Manor Hotel: ‘site TV, Ghaziabad
EE] 100 | Couily INNand Sufes mmbabad Tnd.
39 by Racisson Sab _ﬁikm
Hart uri Near Surya
106 tage INN Nagar Near B Block Rampuri
Ghziind - Park Ghaziabad
0 | 110 OYO 1355T Rohinoor | 22 Vasundhra Sector 3
- P Hawalli Ghaziabad
41 -Vt no. 378 w LlinkoRoad
asundhra Sector 16
112 Black Stone Hotel Reliance Euro Park, pp-
Ghaziabad .
2 116 ~ Buddha Residency 5/67 Sector 2 Rajendra Nagar,
Near Buddha Park, Ghiaziabad
L-.43 i 123 Hotel Metro 1 A 40 Block A, Lohia Nagar,
Ghazlabad
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Annexure -3

LIST OF HOTELS IN THE OA ARE BEING SUPPLIED PIPED WATER

SUPPLY BY GHAZIABAD DEVELOPMENT AUTHORITY.

SL No. | SL No. as per list of Hotel Name & Address
Hotels in the OA
I. 24 0OYO 9385 Indirapuram
Bulding No. 662, Shakti Khand 3, Ghaziabad-201010
2% 30 OYO 421 One Hotel
653/1, Shakti Khand, 3rd, Nehar Road, Ghaziabad-201010
3. 53 Le Crescent
Plot no.-14a, Mall Road, Near DPS School, Old Building, Ahinsa
. Khand-2, Indirapuram, OPOSIT CLOUD 9, Ghaziabad.
4, 104 Royal Park Hotels & Resorts
Shakti Khand-11/209, Indirapuram, Ghaziabad-201010
5. 109 Comfortable Homestay
House no.-81, Gyan Khand-1, Indrapuram, Ghaziabad-201014
6. 117 Arcade Inn
52, Judge Enclave, Indirapuram
Near Shanti Gopal Hospital, Ghaziabad-201014

-
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BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
Original Application No. 438/2018

IN THE MATTER OF :-

Arti Vs. Central Ground Water Authority & Ors.

CORAM : HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE DR. JUSTICE JAWAD RAHIM, JUDICIAL MEMBER
HON’BLE MR. JUSTICE S.P. WANGDI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

Present: Applicant : Ms. Arti, applicant in person
Respondent no. 3: Mr. B.V. Niren, Adv.
Date and Orders of the Tribunal
Remarks
Item No. Grievances in this application is that in spite of
05
> i nd
July 31, representation dated 02nd July, 2018, addressed to the
2018

Central Ground Water Authority (CGWA), the allegation of
illegal drawl of groundwater by various entities mentioned

as Respondent No. 5 to 126 has not been looked into.

We had asked the Central Ground Water Authority
and Jal Nigam tfo furnish a factual report. Learned
Counsel for Central Ground Water Authority states that
except one, ng other hotel has permission for drawl of
groundwater. He ‘however, undertakes that Central
Ground Water Authority will go into the factual aspects

and take such action as may be necessary.

In view of the above undertaking, this petition is
disposed of. Let the needful be done at the earliest and
the report be filed before this Tribunal on or before 31st

December, 2018. The application is disposed of.

Put up the said report for consideration in January,
—— T —— i e

2019.

(Adarsh Kumar Goel)
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